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Obtaining Consent of M.Ps. to Serve 
on Telephone Advisory Committee*

1061 SHRI SUBODH HANSDA. 
Will the Minister of COMMUNICA
TIONS be pleased to stale:

(a) whether his Ministry has ob
tained, consent of M.Ps. to serve on 
Telephone Advisory Committee* of 
Bombay and other cities while ex
tending tenure of previous commit
tees. after obtaining such consents; 
and

(b) whether Government, are con
sidering any new approach about 
necessily and or composition of com
mittees attached to telephone districts, 
postol and telecom circles?

THE MINISTER OF COMMUNICA
TION (.DR SHANKEK DAYAL 
SHARAiA). (a> The nomination of 
M Pv on the Telephone Advisory 
Comiiuree!, 1& made on the m-orn- 
meri'liilions of the Department of 
P«r’iamentar\ Affairs. The question of 
oh’ jiiu: ii the consent oi the concem. 
eu. M.Ps by this Ministry does not 
<irist. The Department of Parliamen
tary Attain, have been informed of 
.ho extension of the term of Telephone 
Advisory Committees at Delhi and
Bombay.

(bj Nn Sir.

11.55 hrs.

RE • STATEMENT ON PERFOR
MANCE OF INDIA'S HOCKEY TEAM 

IN OLYMPICS

SHRI KRISHNA CHANDRA HAL- 
DER (Ausgram): I have a small sug
gestion to make. I had tabled a Cas
ing Attention notice regarding the 
debacle of our hockey team in the 
Montreal Olympics. No statement has 
come on the subject.

MR. SPEAKER: This matter i*
being considred by a Study Com-



J 27 Papers Laid 
[Mr. Speaker]

jiuttee. There has been one meeting.
There will be another. After that, 
it will come to the House.

SHRI KRISHNA CHANDRA HAL. 
DER: No announcement has been

■made in this House so far.
MR. SPEAKER: There is no need 

rfor announcement.

11.56 hrs.

PAPERS LAID ON THE TABLE
A nnual A ccounts fo r  1974-75 of 
M adras P o r t  T r u st  and B o m bay  p o r t  
T r u st  an d  N o tific a tio n  under M er

c h a n t  S h ippin g  A ct, 1958
THE MINISTER OP STATE IN THE 

.MIINTSTRY OF SHIPPING AND 
TRANSPORT (SHRI H. M. TRIVEDI).
I beg to lay on the Table—

(1) A copy each of the following 
papers (Hindi and English ver
sions) under sub-section (2) of 
section 103 of the Major Port 
Trusts Act, 1963: —

<i) Annual Accounts of the Madras 
Port Trust for the year 1974-75 
and the Audit Report thereon, 

(ii) Annual Accounts of the 
Bombay Port Trust for the 
year 1974-75 and the Audit 
Report thereon [Placed >n 
Library. See No. LT-11133/ 
76].

<2) A copy of Notification No. G.S R. 
784 (Hindi and English ver
sions) published in Gazette of 
India dated the 5th June. 1976 
containing corrigendum to Noti- 
cation No. G.S.R. 646 published 
in Gazette of India dated the 8th 
May, 1976, under sub-section (3) 
of section 458 of the Merchant 
Shipping Act, 1958. | Placed in
Library. See No. LT-U134/761.

C ertified  A ccounts  of  P ostgraduate 
Institu te  o f  M edical  E ducation  
and  R esearch, C handigarh  for  1974-75 
and  of  A ir  In d ia  In st itu te  of  M edi
c a l  Sciences, N e w  D elh i fob 1973-74.

THE DEPUTY MINISTER IN1 THE 
MINISTRY OF HEALTH AND 
FAMILY PLANNING (SHRI A. K. M. 
ISHAQUE); I beg to lay on the 
Table—

(1) A copy of the Certified Accounts 
(Hindi and English versions) of 
the Postgraduate Institute of 
Medical Education and Research, 
Chandigarh, for the year 1974-75 
together with the Audit Report 
thereon, under sub-section (4) of 
section 18 of the Post-graduate 
Institute of Medical Education 
and Research, Chandigarh Act, 
1966. [Placed in Library. See 
No. LT-11135/76].

(2) A copy of the Certified Ac
counts (Hindi and English 
versions) of the All India 
Institute of Medical Sciences, 
New Delhi, for the year 1973-
74, under sub-section (4) of 
section 18 of the AM Irdia 
Institute ot Medical Sciences 
Act. 1956. | Placed m Lib
rary. See No I.T-11136/76 ]

Papers L&d i i i

REPORT Ot COM M ITTEE o n  IH t STATrS 
o f  W o m e n  i n  I n d i* a n d  S t a t e m e n t  

f o r  d e l a y

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM); 1 beg to lay on 
the Table- —

(1) A copy of the Report of the 
Committee on the Status of 
Women in India (Hindi 
version)

(2) A statement (Hindi and 
English versions) explaining

the reasons for not laying the 
Hindi version of 1hp report 
earTier along wiih the 
English version. [Placed in 
Library. See No. LTM 11,17/ 

76].

AUGUST 1», 1874


